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OFFICE OF THE DEPUTY COMMISSIONER PATIALA
(Branch LBA )

To,
The Registrar General,
National Green Tribunal,
Principal Bench, ‘
New Delhi. 0 g AUL 1073

38 %0

No..&. . nBEca | AT
Dated : 2\\0-1 l.;).a&]

Sub:- Original Application No.337/2023 Rakesh
Aggarwal Vs Punjab Pollution Control Board &
Ors.

With regard to your order dated 22.05.2023 regarding the
above subject, it is submitted that today on 31.07.2023 under
the Chairmanship of Additional Deputy Commissioner (G)
Patiala, regarding the complaint moved by Mr. Rakesh
Aggarwal resident of House No.4089, Phase-2, Urban Estate,
Patiala before you, the spot inspection was carried out in the
presence of 1. Sub Divisional Magistrate, Patiala, 2 Forest
Range Officer, Patiala 3. Estate Officer, PDA Patiala. Based on
the facts recorded in the complaint, the complainant was
heard on the spot and he had disclosed at the spot that the
tree which is standing in front of House No0.4090, which is
drying, regarding which he has also presented some pictures
or the spot and alleged that the said tree has been cut
illegally.

The other party present at the spot Mr. Vikram Gupta
son of Mr. Dharamvir Gupta resident of House No.4090 Phase-
2, Urban Estate, Patiala told the investigation team that this



built up house was purchased by him in the year 2021 and
some necessary repairs were done by him to the house due to
the termite in the house. After the repair of the house, the
trees standing outside his house has been nurtured and
revived by him from time to time at his personal expense
through the gardener, but only to cut the branch of this tree
which was drying up, he has written to PDA Patiala. Now in

the present time grass has also grown around this tree and
the tree has also started to grow green. Therefore, the
complaint made by the complainant Mr. Rakesh Aggarwal is
completely false and baseless.

From the report of Patiala Urban Planning and
Development Authority (PDA) Patiala, it was found that they
had checked the site in the past, then no excavation was seen
near the tree, nor was there any information regarding the use
of chemicals were found. At that time it was drying from upper
portion, the reason for which seemed natural because the tree
standing adjoining House No0.4090 i.¢. House No0.4091 was
also drying up from upper portion. In this regard, the
Horticulture Wing, PDA has cut the dried branches of the trees
at the spot and also trees were watered. Now presently as the
summer season is going to end, the branches of the trees
standing in front of House No0.4090 and 4091, Urban Estate,
Phase-2, Patiala have started getting new green leaves above
8’-10’ height from the ground level. They have also stated at
the spot that within about 3-4 months, the tree would be fully
grown up with green leafs.

According to the report of Forest Range Officer, Patiala, it
has been found that this tree is of Alstonia type, who is of IIA
type. On 21.07.2023, it was discovered on the spot that the

branches of the tree are more drying because of cutting of its

£



branches, but at the spot the trunk of the tree is green and the

tree is bearing fruit. Apart from this, the Estate Officer, P.D.A.

Patiala was instructed on the spot that apart from the said
tree, such other trees coming under their jurisdiction should
be looked after and monitored under their supervision so that
such trees can grow green again.

During the enquiry on the spot, it was found by all the
officials that the tree standing outside the House No.4090 has
now been flourishing and new branches are coming out. To
maintain it properly, the concerned officials of PDA Patiala are
taking appropriate steps.

This is for your kind information please.

Deputy Commissioner,

Patiala.
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Original Application No. 337/2023 Rakesh Aggarwal Vs Punjab Pollution Control
Board & Ors.
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